WP(C). No.309/2014

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

10.06.2015

List this case on 17-06-2015.

JUDGE

S.Rynjah



WP(C). No.304/2014

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

10.06.2015

Heard in part.

Hearing will continue tomorrow (11-06-2015). List this

case as a first item in the hearing column.

JUDGE

S.Rynjah



WP(C)No.323/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH
10.06.2015
Issue Rule.

Exchange of pleadings is complete.
List this case for final hearing on 01.07.2015.

JUDGE



WP(C)No.333/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the respondent, list
this case on 17.06.2015.

JUDGE



WP(C)No.334/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the petitioner, list this
case on 17.06.2015.

JUDGE



WP(C)No.336/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the respondent, list
this case on 17.06.2015.

JUDGE



WP(C)N0.346/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the petitioner, list this
case on 24.06.2015.

JUDGE



WP(C)No.347/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the petitioner, list this
case on 24.06.2015.

JUDGE



WP(C)No.361/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the petitioner, list this
case on 17.06.2015.

JUDGE



WP(C)No.117/2015
BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015
As prayed for by Ms. NG Shylla, learned GA appearing for the
State respondents, further two weeks’ time is granted for filing affidavit-in-

opposition.
List this case on 24.06.2015.

JUDGE



WP(C)No.306/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by Ms. PS Nongbri, learned counsel for the
respondents, list this case on 24.06.2015.

JUDGE



WP(C)No.314/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the respondent, list
this case on 17.06.2015.

JUDGE



WP(C)N0.318/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

10.06.2015

As prayed for by the learned counsel for the petitioner, list this
case on 24.06.2015.

JUDGE



